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ORDERS OF THE TRIBUNAL 

OA No.289/2005. 

20.7.2005. 

rvlr:. Ami t Mathur couns:el £or the applicant. 

Heard. Learned Counsel £or the applicant 
submits that the applicant does not ~..rant to 
press this OA and wants to wi thd.raw it. 
According, applicant is p~,rmi tted to withdraw 
the OP... The OA s:fands dismissed as withdrawn. 
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